
Irrit  O.A.626/2111 

Order dated 22.11.2112 

leard Shri S.I.Jena, learned Addl.Standinq Counsel 

for the Resp.ndents and Shri P.Jena, learned counsel for the 

applicant, Shri S.I.Jena, learned Addl.Standiriq Counsel 

smitted copy of Government of India, Ministry of 

Informati.n& Broadcasting Gazettee dated 21.7.1984 tq.-rdn 

India Radio (Allotment of ftesidential Quarters) 

ules, 1983, for perusal. Navinq perused the said Rules, 

my attention was drawn. to Prasara iharati (Iroadcastin! 

Corprati.n) 0.14. N..16/41/2II1IANG dated 25.7,2111 reardinq 

procedure to he followed, for cancellation of allotment 

and recovery of damaqes f rem the licensees of Government 

quarters in that Department by Sh ri S.B. Jena, ."--°- 

The prayer of the applicant in this O.A. relates 

to adjudication of the ratter regarding continued •ecupation 

of the quarters allotted to him and recovery of daraqe rent 

on that c•unt by the Estate Officer under P.P. Act, 1971. 

The learned counsel for the applicant urged that once this 

prayer of the applicant is accepted, the matter could b* 

resolved and the qrievance of the applicant couli. be removed 

by that way. The learned Addl,Standing Counsel for the 

Respondents did not demur and in the circstances of the 

fact and in the interest of justice, I direct that the 

matter regarding alle!ed overstayal of the applicant at 

Government quarters allotted to him at Ikáaneswar and the 

question reardinq recovery of dama.e rent from him for 

period of his stay in that quarters may be adjudicated by 

the Estate Officer, notified for this purpose by the 



Ministry of Information & Broadcastindi viie their 

!'7.otification as annexes (Annexre-/l) to the eonter 

of this O.A. 

As by virtie of the, ah.ve  •rz!er the relief 

sonhty the applicant has been fully metin 

I.dispee of this O.A. acc.rêinly. No costs, 

In view of the above •rJer, the Mo issued 

by All India Radio, C*ttack viâe Annexre-4,/8 to this 

application shall abate. 
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